
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 
(PRINCIPAL BENCH, NEW DELHI) 

ORIGINAL APPLICATION NO. 131 OF 2025  

IN THE MATTER OF : 
DEEP CHANDRA     

 …APPLICANT 
VERSUS 

STATE OF U.P. AND ORS. … RESPONDENTS 
INDEX 

PAGEPARTICULARS. NO.
NO. 

1. REPLY ON BEHALF OF RESPONDENT NO.3 TO
THE CAPTIONED CASE AS FILED BEFORE THIS
HON’BLE TRIBUNAL QUA PREVENTION OF
ENVIRONMENTAL DEGRADATION DUE TO
CONSTRUCTION ON YAMUNA FLOODPLAINS
IN NOIDA, UTTAR PRADESH

2. ANNEXURE-R-1
A COPY OF THE ORDER DATED 06.02.2026

3. ANNEXURE R-2
THE ORDER OF THE DISTRICT MAGISTRATE

4. ANNEXURE R-3
A PHOTOGRAPH OF THE DEMOLITION AS
CARRIED OUT BY THE ANSWERING
RESPONDENT

5. VAKALATNAMA

Through 

Date:18.05.2026 

Place: New Delhi 

RACHIT MITTAL 

Address: MZ 24 -25, Ansal Fortune Arcade, 
Sector- 18, Noida, Uttar Pradesh – 201301 

Email: rachit@rmlawchambers.in 
Advocate for the Answering Respondent 
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Item No. 20                   Court No. 1 
  

BEFORE THE NATIONAL GREEN TRIBUNAL  
PRINCIPAL BENCH, NEW DELHI   

   

 Original Application No. 131/2025 
 
 

Deep Chandra               Applicant 
  

 
Versus 

 
State of Uttar Pradesh & Ors.         Respondent(s) 

   
 

Date of hearing: 06.02.2026 
 

 
CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON 
   HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER  
 

Respondents: Mr. Bhanwar Pal Singh Jadon, Ms. Anjali Sharma & Ms. Gargi 

Chaturvedi, Advs. for R - 1, 2 & 4  

 Mr. Rachit Mittal, Adv. for R - 3 (Through VC)  
 Mr. Gigi. C. George, Mr. Sunil Kumar & Ms. Neha Sharma, Advs. for R - 

5, NMCG  

 Mr. Rajesh Aggarwal & Ms. Deeksha Aggarwal, Advs. for R - 8 

  

        

 

 

    
 

 

ORDER 

 

1. A letter has been circulated by Counsel for the Respondent No. 3 

seeking adjournment to enable him to file the reply. Learned Counsel for 

the Respondent No. 3 submits that reply will be filed within four weeks. 

 

2. It will be open to all other respondents also to file their reply within 

the same period, if they have not filed it till now. 

 

3. List on 19.05.2026. 

 

Prakash Shrivastava, CP 
                                

 

                                         
Dr. A. Senthil Vel, EM 

February 06, 2026 
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